IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date 20.08.2024
Date of 7
Applicati |Case No.
on
1 |sk pas ;91898/20 50.08.2024 ZZBLAPL/8297/202 10
2 |a kK ROUT 52921/20 20.08.2024 ZP(C)/16964/202 7
3 |G R DHAL 22922/20 20.08.2024 |[RSA/91/2002 7
B K 69923/20
4 |MOHANTY 24 20.08.2024 |CMP/1453/2017 |7
5 |R SWAIN 22925/20 20.08.2024 |SA/318/1997 7
6 |5 ¢ cupTA 22926/20 20.08.2024 WP (C)/1016/2020 |7
7 |R K RATH 52927/20 20.08.2024 |CRLA/164/2018 |7
8 |B C PATRA 22928/20 20.08.2024 |[RSA/99/2002 7
9 |s. pas 69934/20 |, 1o g, WP(C)/18814/202 |
24 4
10 9.k kar (99937720 50,05, 2024 TP (C)/19156/202 |y
BIJAYA
11 [KUMAR 22940/20 50.08.2024 ?P(C)/19375/202 Lo
SAHOO
12 .M. pANDA 22941/20 20.08.2024 ZP(C)/19383/202 Lo
13 |M.M. PANDA 22949/20 20.08.2024 ZP(C)/19384/202 10
14 [c.c.oas (52720720 50 08.2024 37 () /196447202 14
15 [B. DAS 69952/20 10.08.2024 [T (C1/19992/202 |1,
H.K. 69954/20 WP (C) /19243/202
16 | OHANTA 24 20.08.2024 |, 10
D.K. 69960/20 WP (C) /18737/202
17 | CEHERA 24 20.08.2024 |, 10




69965/20

WP (C)/19195/202

18 |M. DAS % 20.08.2024 |, 10
DILLIP 69966/20

19 ot 0 20.08.2024 |CRLMC/2790/2024 |10

20 |RABI SAMAL 52984/20 20.08.2024 YZP(C)/14410/2O2 10
SAMARENDRA [69986/20

21 % 20.08.2024 |CRLREV/374/2024 |10
KRUSHNA

22 |CHANDRA 69989/20 1,1 08.2024 |cRLMC/2782/2024 |10

24

RATH

23 |A.K. DAS 52996/20 20.08.2024 gp(c)/l5475/201 10

24 |BR SETH 22006/20 20.08.2024 |BLAPL/5683/2024 |10

25 |N.K. ROUT ;2010/20 20.08.2024 ?P(c)/15312/201 10
MANOJ 70032/20

26 L AT 24 20.08.2024 |CRLMC/2335/2023 |7
M/S 70034/20 WPC (OR) /2654/20

27 |BISWAJIT 24 20.08.2024 18 10
PARIDA
s. 70036/20 WEC (OR) /2826/20

28 | rra |ag 20.08.2024 |1¢ 10
R.C. 70038/20 WEC (OAC) /2714/2

29 [T I 20.08.2024 177 10
P.K. 70039/20 WEC (OAC) /2431/2

30 [ni o 20.08.2024 |05 10

31 |p.C. DAS ;2041/20 20.08.2024 QP(C)/Z%OO/ZOZ 10

32 |M.M. NAYAK 22042/20 20.08.2024 ‘ZP(C)”ZOZWZOZ 10
S.K. 70044/20 WP (C) /36168/202

33 Dani oa 20.08.2024 |y 10
MANOJ

34 |KUMAR ;2053/20 20.08.2024 |CRLMC/2494/2024 |10
MOHANTY
N. 70055/20

35 Liarana o 20.08.2024 |CRLMC/1456/2024 |10
H. K. 70056/20

36 |00 s I 20.08.2024 |CRLMC/2711/2024 |10
P. R. 70059/20

37 iants I 20.08.2024 |CRLMC/2484/2024 |10

38 |J PARIDA ;2068/20 20.08.2024 ELAPL/B“Z/ZOZ 10
SATYAJIT 70069/20 8.00, 3%

39 PRI I 20.08.2024 |CRP/20/2011 7 :




40 |A. PANDA ;2072/20 20.08.2024 |WP(C)/9430/2024 |10 c
41 |A.K. PANDA ;2073/20 20.08.2024 |WP(C)/9431/2024 |10 c
42 |B.K. DAS ;2075/20 20.08.2024 |WP(C)/5496/2024 |10 c
43 K.C. SWAIN ;2076/20 20.08.2024 |WP(C)/5496/2024 |10 c
44 |AK MISHRA ;2077/20 20.08.2024 ZZBLAPL/BW/ZOZ 10 c
45 |NC SINHA ;2078/20 20.08.2024 ZZBLAPL/8053/2O2 10 c
46 |J P KAR ;2086/20 20.08.2024 |0JC/11578/2000 |7 U
47 |J P KAR ;2088/20 20.08.2024 |CMAPL/50/2024 7 U
48 |P K NAYAK ;2090/20 20.08.2024 WP(C)/6232/2020 |7 U
29 |s pask 22092/20 50.08.2024 ZZBLAPL/5289/202 10 c
50 SOII;ANTY ;2093/20 20.08.2024 |CRLA/76/2017 7 U
51 | pas 22094/20 20.08.2024 ZZBLAPL/5207/202 10 c
52 |AK MOHANTY ;2096/20 20.08.2024 ZZBLAPL/7212/2O2 10 c
53 SOEANTY ;2097/20 20.08.2024 |CRLA/376/2016 |7 U
54 MK MOHANTY ;2099/20 20.08.2024 |BLAPL/7489/2024 |10 c
55 |p k PAL 22100/20 50.08.2024 ZSBLAPL/8113/202 7 U
56 |P K JENA ;2101/20 20.08.2024 |RSA/208/2024 7 U
57 D NAYAK ;2102/20 20.08.2024 |0JC/17267/1998 |7 U
58 |D NAYAK ;2103/20 20.08.2024 |0JC/17265/1998 |7 U
59 |p K RATH ;2105/20 20.08.2024 |WP(C)/3867/2015 |7 U
60 |B S SWAIN ;2107/20 20.08.2024 |CRLA/292/2024 |7 U
61 N C SINHA ;2108/20 20.08.2024 ‘gP(C)/lZOSZ/ZOO 7 U
62 P N NAYAK ;2109/20 20.08.2024 V;P(c)/12466/200 7 U
163 |A K SAHOO |70110/20 [20.08.2024 |WPC(OAC)/3046/1 |7 U




24 1998
64 |K SAHOO ;2111/20 20.08.2024 |WP(C)/4992/2015 |7
65 |K SAHOO ;2112/20 20.08.2024 |WP(C)/8183/2014 |7
66 |P.K. PATRA ;2114/20 20.08.2024 2BLAPL/6997/201 10
67 |D.K. JENA ;2116/20 20.08.2024 |CRLA/1190/2023 |10
68 |P.CH. DAS ;2117/20 20.08.2024 |CRLA/81/2012 10
69 b k JENA 22122/20 50.08.2024 Zi\SLAPL/12873/20 7
70 |T.R ;2125/20 20.08.2024 |BLAPL/7596/2024 |10
71 |A.K. DAS ;2127/20 20.08.2024 |MACA/662/2005 |10
72 |P.K. LENKA ;2128/20 20.08.2024 |SA/257/2001 10
73 |B.DAS ;2130/20 20.08.2024 ZP(C)/10784/202 10
74 |p.c.DAS ;2131/20 20.08.2024 ZP(C)/12648/202 10
75 |p.SAMAL ;2132/20 20.08.2024 ‘ZP(C)/H”O/ZOZ 10
76 |N.DAS ;2133/20 20.08.2024 |MACA/686/2022 |10
77 |B:R-SENAPA 70134720 1)) 4 5024 |Maca/686/2022 |10
TI 24
s (SII:IOUDHURY ;2135/20 20082024 JZBLAPL/8276/202 o
79 ;iﬁggDROUT ;2136/20 20.08.2024 |CRLMP/1156/2024 |10
80 ;OUDHURY 22137/20 50.08.2024 ZZBLAPL/5656/202 10
81 I\S/I[IJI\T/Iii 22138/20 20.08.2024 Z\IP(C)/19503/202 10
s |2 K. ;2139/20 20082024 rZP(c)/18575/202 o
83 Sc')EANTY ;2140/20 20.08.2024 ZZBLAPL/8241/202 10
84 g?iggi? ;2143/20 20.08.2024 ZZBLAPL/8244/202 10
85 |D. K. JENA ;2145/20 20.08.2024 ZZBLAPL”Z“/ZOZ 10
86 |D. K. JENA ;2146/20 20.08.2024 ZZBLAPL”Z“/ZOZ 10




87 |D. K. JENA ;2147/20 20.08.2024 ZZBLAPL/7263/2O2 10
88 |D. K. JENA ;2148/20 20.08.2024 ZP(C)/18703/202 10
89 |S MOHANTY ;2149/20 20.08.2024 ZZBLAPL/SMS/ZOZ 10
90 |B.K. SWAIN ;2150/20 20.08.2024 ZP(C)/20090/2O2 10
91 |B.K. SWAIN ;2151/20 20.08.2024 ‘ZP(C)/ZOO%MM 10
92 |B.K. SWAIN ;2152/20 20.08.2024 ZP(C)/2OO87/2O2 10
o5 DE:IéHiI;ITY ;2154/20 20 08 . 2004 zZBLApL/5016/202 o

| |Total |852




